ITEM NO.119 COURT NO.5 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s). 91/2025
VIPIN Appellant(s)
VERSUS

STATE OF U.P. Respondent(s)

IA No. 59254/2023 - EXEMPTION FROM FILING O.T.
Date : 27-03-2025 This matter was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE VIKRAM NATH
HON'BLE MR. JUSTICE SANJAY KAROL
HON'BLE MR. JUSTICE SANDEEP MEHTA

For Appellant(s)
Mr. Pulkit Tare, AOR
Mr. Sandeepan Pathak, Adv.

For Respondent(s)
Mr. Shaurya Sahay, AOR
Mr. Aditya Kumar, Adv.
Ms. Ruchil Raj, Adv.

UPON hearing the counsel the Court made the following
ORDER

As prayed, list the matter after one week.
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